| TEM NO 65 REG STRAR COURT. 1 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SURAJI T DEY

Petition(s) for Special Leave to Appeal (O No(s) . 13352/ 2014

| NSHAD ALl Petitioner(s)
VERSUS

U. P PONER CORPORATION LTD Respondent ( s)

Date : 15/12/2014 This petition was called on for hearing today.

For Petitioner(s)
M. Ranmeshwar Prasad Goyal, Adv.

For Respondent (s)
M Amar Deep Sharnmm, Adv.
M Rakesh U Upadhyay, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER
The Id. Counsel for the sole respondent is at liberty
to file counter affidavit, if any, within four weeks.

Li st again on 13.2.2015.

(SURAJI T DEY)
Regi strar
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